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22.01.2018
COURT NO. 1
(DIVISION BENCH-I)
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MR. JUSTICE C.HARI SHANKAR

AT 4.00 P.M.
1. FAO(OS)(COMM) 107/2017 NHAI  SUDHIR NANDRAJOG,UJJAWAL JHA
   CM NO.18458-59/2017 VS M/S-BSC RBM- PATI JOINT  PRATEIK GAUR,PRAVIN H. PAREKSH

VENTURE  VISHAL PRASAD,RAVEENA RAI
 SWATI BHARDWAJ

2. FAO(OS)200/2017 PRABHAT KUMAR SHARMA& ANR  V.N.KOURA,ANGELI DAYAL
   CM NO.24273-74/2017 VS GOVT OF NCT OF DELHI & ANR NIKHIL MUNDEJA ,ANUPAM ROY

GAUTAM NARAYAN,R.A IYER

3. W.P.(C)365/2017 DEEPAK BATRA AND ANR RISHABH BANSAL, AJAY ARJUN SHARMA
   CM NO.1652/2017, VS  GOVT OF NCT OF DELHI & ANR   GAUTAM NARAYAN, R.A IYER
   CM NO.22028-29/2017 PRASHANT BHARDWAJ,AMIT MEHTA
   CM NO.27106/2017 S.P.KALRA,ANSHUMAN SOOD
   CM NO.29105/2017, AMANPREET SINGH RAHI , ARPITA,
   CM NO.33993/2017 SHIYA KHANNA
   CM NO.35310/2017
   REV.P.NO.269/2017

 COURT NO.3  
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE SANJEEV SACHDEVA

AT 2.15 P.M.
1. W.P.(C)4410/2015     DHARMENDRA SINGH RANA AND ORS.   JYOTI SINGH,ABHISHEK CHOUDHARY

    VS THE GOVT.OF NCT OF DELHI AND ANR  GAUTAM NARAYAN, R.A.IYER
  SANJOY GHOSE, URVI MOHAN
  RHISHABH JETLEY

COURT NO.34  
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MS. JUSTICE REKHA PALLI

AT 2.15 P.M.
1. W.P.(C)3087/2016 MS VEENA KOTHAVALE JYOTI SINGH, R.BALASUBRAMANIAN

VS UNION OF INDIA & ORS AARTI SHARMA, HIMANSHU GAUTAM,
SANTOSH KUMAR, PADMA KUMAR
SANJEEV NARULA, ANUNITA CHANDRA
SANJAY PODDAR, SAAHILA LAMBA, 
GOVIND KUMAR,NARESH KAUSHIK

2. W.P.(C) 8443/2016 DIWAKAR SINGH SANJAY PODDAR, SAAHILA LAMBA, 
VS UNION OF INDIA & ORS GOVIND KUMAR, SANJEEV NARULA 

ANUNITA CHANDRA, NARESH KAUSHIK
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COURT NO.22    
HON'BLE MR. JUSTICE VALMIKI J.MEHTA

AT 2.15 P.M.

1. RFA NO. 42/2018       ANITA CHOPRA HASANWALIA ROBIN KAMRA , PARAS MASIJA
        VS SUNITA CHOPRA & ORS

2.RFA NO. 1059/2017 SUNITA GANGWAL KADAMBARI PURI,MS SARIKA
       VS CHOTTEY LAL LOKESH MALIK,GITA DHINGRA,

COURT NO. 13
HON'BLE MR. JUSTICE C.HARI SHANKAR

AT 2.15 P.M.

1. W.P.(C) 5349/2004 BATRA HOSPITAL EMPLOYEES UNION SANJAY GHOSE, URVI MOHAN
VS BATRA HOSPITAL & MEDICAL RHISHABH JETELY,MANISH 
RESEARCH SHARMA, NINAD DOGRA

 HIGH COURT OF DELHI                            
 20TH JANUARY,2018                              REGISTRAR (LISTING)



22.01.2018                           FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO.  20  (OS – B)   
HON'BLE MR. JUSTICE NAVIN CHAWLA

     AT 10.30 A.M.

36. O.M.P. (COMM) 447/2017    M L LAKHANPAL                MOHIT  MADAN                 
                              Vs. DARSHAN LAL & ANR.                                    
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